Annexure-1

Name of the corporate debior: Goodwin Packpet Private Limited
Date of commencement of liguidation: 11" January 2020
List of stakeholders as on: 17" May 2022
List of secured financial ereditors
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Note : 01 — Details of Security Interest,
Primary Securily
11 Stock of Giranules and pet preform, receivables and other related items,

2) HUSKY - 32 cavity H-PET AE 180 RSE68D/68 preform system — Injection Molding Machine ROBOT and its auxiliary cquiw p Eﬁa‘jﬁﬁ
reciprocating air compressor, 450 KVA 11 KV/433V OFT (Indoor) and accessories, 250KVA UPS System with SMF Battery, R LIMITED

Segot crane and other items. j"EN
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Collateral Security — In the name of the Company

39.35 Ares of land and building therein under Sy, No. 608/2 of Thottippal Village in the name of Goodwin Packpel Private Limited. Mortgage created on 10-10-2014 and
23-06-2016.

Collateral Security — In the name of the Guaraniors,

a) 972 Ares of land and building therein under Sy MNa. 22173 of Thettippal Yillage in the name of Mr. Rajeevan CM. Mortgage created on 10-10-20114 and 23-04-
208,

by 14,16 Ares of land and building therein under Sy Mo, 1600 of Nenmanikara Village in the name of Mr. Anirudhan Mortgnge created on 10-10:2014 and 23-06-
2016

Note : 02 — Reason for rejection of cloim of Interest.

The financial creditor had included interest secrued after the date of commencement of liguidation in their claim. Hence, Ligudator rejected the portion of interest relating to
the period after commencement of liguidation.
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